FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
UPPLATE INDIA PRIVATE LIMITED

1. | Name of corporate person UPPLATE INDIA PRIVATE LIMITED
2. | Date of incorporation of corporate person June 26, 2024
3. | Authority under which corporate person is Registrar of Companies, Haryana
incorporated / registered
4. | Corporate Identity Number / Limited Liability | U68100HR2024FTC122872
Identity Number of corporate person
5. | Address of the registered office and principal | No. 404, 4th Floor, Paras Trinity, Sector - 63,
office, if any of the corporate person Gurgaon, Haryana, 122011
6. | Liquidation commencement date of corporate | August 27, 2026
person
7. | Name, address, email address, telephone Name: Sachin Rajendra Singhvi
?urn'lzle{ and the registration number of the Address: 450-451, Kewal Industrial Estate
iquidator ’ ’
d Senapati Bapat Marg, Lower Parel, Mumbai —
400 013, Maharashtra, India
Process specific email: lig.upplate@gmail.com
Registered Email: sachin@mehtasinghvi.in
IBBI Registration No.:
IBBI/TPA-001/1P-P01289/2018-19/12066
Telephone No.: 98206 38547 / 022 6609 6060
8. | Last date for submission of claims September 26, 2026

Notice is hereby given that the UPPLATE INDIA PRIVATE LIMITED has commenced voluntary

liquidation on August 27, 2026.

The stakeholders of UPPLATE INDIA PRIVATE LIMITED are hereby called upon to submit a proof
of their claims on or before September 26, 2026, to the liquidator at the address mentioned against
item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit their proof of claims, in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: August 28, 2026
Place: Mumbai

Sd/-

Sachin Rajendra Singhvi
IBBI Registration No.: IBBI/IPA-001/IP-P01289/2018-19/12066

AFA Certificate No.: AA1/12066/02/311226/108550
AFA valid upto: 31/12/2026
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FORM A

PUBLIC ANNOUNCEMENT
{Under Regulation 14 of the Insoivency and Bankruptcy Board of india
(Voluntary Liquidation Process) Regulations, 201
FOR THE ATTENTION OF THE STAKEHOLDERS OF

UPPLATE INDIA PRIVATE LIMITED

RELEVANT PARTICULARS
1. |Name of Corporale Person Upplate India Private Limited
2 |Date of incorpoeation of Corporate | 26/06/2024
Person
3. |Authorityunderwhich Corporate  |Regsstrar of Companies, Haryana
Personis incorporated! registered
4. |Corporate Identity Number / U68100HR2024FTC 122872
Limited Liabiity Identity Number of
Corporate Person
5. |Address of the registered office and|No. 404, 4th Floor, Paras Trinty, Sector-63,
principal office (if any) of Corporate |Gurgaon, Haryana, india, 122011

Person
6. |Liquidation Commencement Date | 27" August 2026
of Corporate Person
7. |Name, address, emailaddress, | Name: Sachin Rajendra Singhvi
telephone number and the Address: 450-451, Kewal Industrial Estate,
registration number of the Senapati Bapal Marg, Lower Parel, Mumbai -
Liquidator 400 013, Maharashtra, India
Process specific email: iq.upplate@gmail. com
Regslered Email: sachin@mehlasinghvi.in
IBBI Registraton No.

IBBUIPA-001/1P-P01289/2018- 1912066
Telephone No.: 98206 38547 / 022 6603 6060
8. |Las! date for submission of claims | 26th September 2026

Notioe is hereby given that the Upplate india Privale Limited has commenced voluntary igquidagon on
27t August. 2026

The stakeholders of Upplate India Private Limiled are hereby called upon lo submit a proof of their caims,
anor bafore 268 September 2026, to the Iiquidator at the address mentioned againstitem 7

The financial creditors shall submit their proof of claims by electronic means ondy, Al other stakeholders
may submit he proof of cams in person, by post or by elecironic means

Submissian of fise or mislieadng proofs of ciam shall altract penalties

Sdi.

Sachin Rajendra Singhvi

1BB! Registration No.: [BBIIPA-001/IP-P0128372018-19/12066

Date: 26th August 2026 AFA Cortificate No.: AA1/12068102/311226/108550)
Place’ Mumbai AFA Valid upto: 31/12/2026
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